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t [COMMUNAL TENSION IN DODA
DisTRICT

491. SHRI G. K. KAPOOR: Will the
Minister of HOME AFFAIRS be pleased to
state:

(a) whether it i; , fact that the
communal tension in the border district
of Doda in Jammu and Kashmir has
taken a grave turn;

fb) whether it is also a fact that a
delegation from Jammu and Kashmir
State has come to meet Government in
this connection; and

(ec) if so, the action taken by Gov-
ernment to bring the situation under
control?]
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tfTHE MINISTER oF HOME
AFFAIRS (SHRI GULZARILAL NANDA):
(a) and (b) A delegation from Jammu
and Kashmir had come to New Delhi
towards the end of August. The State
Government have, however, informed us
that in Jammu and Kashmir State it is
not a fact that the law and order situation
has deteriorated.

(c) The Stat, Government have taken all
necessary steps and the situation is now
reported to be normal.]

[ RAJYA SABHA |

to Questions 2054

DUPLICATE PLANT AT HYDERABAD
REGIONAL LABORATORY FOR COAL
RESEARCH

492. SHrRI M. P. BHARGAVA: Will
the Minister of EDUCATION be pleased
to state:

(a) whether
to set up a duplicate plant at Hydera

Government propose

bad Regional Laboratory for coal
I research like the one working at Central Fuel
Research Institute;

(b) rfso, what is the estimated cost of the
plant; and

(c) the reason for which a second plant is
to be set up at Hyderabad when one is

already working at
I Jealgora?

THS MINISTER oF EDUCATION (SHRI M. C.
CHAOLA) : (a) One of the functions of the
Regional Research Laboratory, Hyderabad, is to
carry out research on coals occurring in the |
Andhra Pradesh region. The coals on which the
Central Fuel Research Institute is working are
different from those on which the Regional
Research Laboratory, Hyderabad, is working, the
latter being high ash non-caking coals available
in Andhra Pradesh.

(b) The estimated cost of the Plant and
other requisites is Rs. 45' 50 lakhs.

(c) To evaluate the suitability and
economic feasibility of gasification of
J Andhra Pradesh coals 'for the production of
indmtricl gas, as well as town gas for domestic
purposes and to develop ultimately a process
for slagging pressure gasification.

493. [Transferred to the 21st Sep-
, tember, 19641.

f[ ] English translation.



